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NoPIFRICATION

o T

’No',iaa"r(F.ﬁo,m'r;agf'm-ﬂ(m)s In exerciss of the powers conferved
by elause (iv) of sob-section (23C) of section 10 of the ¥§?Cﬂe“tax
Act, 1961 ifs of 1961}, the Ceniral Geversment pereby notifies
e Panjeb Chief ¥inister's Housing Fend? Tor the purpese Of the
aaid section for amd from sssessrent yeax 197778,

o/~
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To

The Yhnager,

Government of India Fress,

Rivg Toad, Mayepuri Industrial frea,
A Near Dajcuri Gerden}, New Delhi.

Cory tcse-

1, ‘The Cormissioner for Beusing and Secretery to Govarnment,
Punjeb Boueing and Urban Berelopment Dopartments, Chandigarhe

2, The Commissionsr of Income-iex, Daryena 8 Chandigerh, Rohtek
with reference te his letter Mo, Jud £, TV/75-17/10{28¢} /6157 d=ted
23,11,1976,

3o 111 Cozmisgioners of Income—taie
4, Divecters of Imspection { 19/ {zen)/{peony/(Tav. ), Mew Delbi. .
5. Director of (O Services {Income-tex), 1st Ficor, Liwanme~Ghalib,
Yate Sundri Lare, MNew Delhi (& copies)o
6, A1l Cffizers and Sections of T, P Ming of C.BLWT
7, Cotptroller & inditor Gemeral of India {20 copies ).
8, Bulletin Section of Divcetoratecd Insvectien (ES&?),
Mew Dethi (5 copies).
9. Dirsctor of Training IN8(Direct Texes), Stefi College,
¥egrur (5 eopies)a . )
10.3ri M.B.Ree, Joint Seey., Minisiry of Lev, Sustice and
' Gormezy Affeirs (Department of Iegel AfPEnirs ).
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